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(a) whether it is a fact that the Saigon
Envoy in Delhi left for Saigon as a mark of
protest to the Government of India’s
invitation to Madame Binh ; and

(b) if so, Government's reaction in thls
regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) :
(a) The Consul-General of the Republic of
Vietnam informed the Government that he
proposed to absent himself from India for
the duration of Madame Binh's visit to
India. It is understood that his Govern-
ment dis-approved of this action.

{b) Does not arise.

Proposal for Nuclear Power Generator
at Bhakra

1600. DR. KARNI SINGH : Wil
the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether Government are aware
that the lake’s level at Bhakra is 72 feet
lower than it was in June last year and that
another fall of 19 feet will bring the giant
generator to a hait ;

(b) whether it is a fact that as an alter-
native source of power a nuclear generator
has been proposed as far back as 1967 ;
and

(c) if so, why the proposal has not been
implemented so far ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD) : (a) The lake touched the
lowest level on 25.6.1970 which was about

77 ft. lower than the level at the same
day last year. Thereafter the lake started
filling.

(b) Both Uttar Pradesh and Punjab have
been pressing for sometime for the esta-
blishment of a nuclear power station in their
territory.

(c) The Department of Atomic Energy
has undertaken alternative studies for 3-4
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suitable sites in the Northern Region. The
most suitable location for establishing a new
nuclear power station in the Northern Region
will be decided upon after the detailed
studies, as indicated above, are completed.

12.37 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

RISE IN PRICES

=t srzw fagrd arwEat (FoRmR) ¢
wemy wER, § afgeag @F a3
& frafefag fawg £ sk wAw fag
weT &1 e fewmar g AT sdar wxan
fF T 9% qrarg o qaT q¥Aew §—

“grg, Faeafa, stafaar, s, afy
sty fafoer smamawas ol & oo
g @ ¥ gf gfe )"

SHRI 5. M. BANERJEE (Kanpur) :
There was a similar calling attention notice
saying that interim relief should be paid
immiediately because of rise in prices. Has
that been allowed or not 7 That was clubbed
along with this.

MR. SPEAKER : Please sit down. Let
us hear the statement.

THE MINISTER OF FINANCE (SHRI
Y. B. CHAVAN): Mr. Speaker, Sir, The price
of essential commodities affect all sections
of the seciety and particularly the poorer
sections. No Government can, therefore,
afford to be complacent if prices of these
commodities rise sharply. As [ mentioned in
the Lok Sabha on the 3rd August, Govern-
ment are concerned about the increase in
prices of some of these commodities and are
determined to ecnsure that price stability is
restored eariy.

The prices of most essential commodi-
ties have remained stable in recent weeks but
due to the short supply of industrial raw
materials, there has been some increase in
the general price index for wholesale prices.
Some price rise during the slack season is
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a normal occurrance. However, during the
current slack season so far (April 25 to July
18, 1970), the general price index has shown
a rise of 2.4 per cent which is substantially
smaller than the price rise of 6 per cent
recorded in the corresponding period last
year. Compared to the prices prevailing a
year ago, while the general price index for
the week ended July 18, 1970 is higher by
3.5 per cent, the price index for foodgrains
has shown a decline of 1.3%,. Except for rice
which has shown an increase of 1,79, prices
of wheat, jowar, bajra and gram are ruling
lower than what they were last year. The
pressure on prices in recent months has
emanated mainly from a decline in the pro-
duction levels of commercial crops and parti-
cularly oilseeds and raw cotton. A part of
the recent pressure on prices is also attribu-
table to seasonal factors.

The hon. members have made a specific
mention of recent rise in prices of some
essential commodities such as soap, vanas-
pati, drugs and steel. The factual position
in regard to each of these commodities is as
follows :

Soap : There is an informal arrange-
ment whereby the soap manufactures in the
large-scale sector are required to consult the
Department of Chemicals in the Ministry of
Petroleum and Chemicals and Mines and
Metals before effecting any price revision,
The request for any enhancement in the
prices is examined by the Government in the
light of the oil prices prevailing over a
period of time as also the availability of
cheaper imported raw materials like tallow,
plam oil, etc. The Government was approa-
ched for a revision of soap prices in January,
1970 on the ground that the supplies of
tallow were inadequate and irregular, and
that the ruling prices of indigenous oils had
gone up sharply. The industry’s request was
examined by the Government and it was
consivered that an increase in prices to the
extent of 5 paise per cake of 100 gms. of
toilet soap 4 paise per cake of carbolic
soap (150 gms.) and 14 paise per kg. of
launory soap would be reasonable. These
increases took effect from July 20, 1970, but
are subject to further review as soon as it
is possible to have a clearer picture regarding
the availability of imported tallow and palm
oil.
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Vanaspati = Prices of vanaspati are
being controlled statutorily under the Vege-
table Oil Products (Control) Order, 1947,
The prices are fixed on a zone-wise basis,
there being four zones covering the four
geographical regions, Separate prices are
notified for the producers, wholesalers and
retailers in terms of fixed formula, in which,
among other items, weightage is given to the
average purchase price of raw oils. With a
view to impart a measure of stability,
vanaspati prices are ordinarily being conti-
nued unchanged over a period of at least
two months at a time ; a change in the inter-
vening pariod is considered only in the
event of a very substantial increase or
decrease occurring in  oil priees. During the
current year, prices of vanaspati have so
far been revised four times, in each zone,
mostly on account of higher prices of ground-
nut oil ; the latest increase took place on June,
23, 1970.

Drugs :  As Honourable Members are
aware the Prices of drugs wsre recently in-
vestigated by the Tariff Commission. Follow-
ing a details study of the Trif Commission’s
Report, the Government issued the Drugs
(Prices Control) Order, 1970 under the
Essential Commodities Act, 1955, In terms
of this order, selling prices of 17 essential
bulk drugs have been fixed and, among
other things, a revised formula has been
devised for recalculating the prices of all
formulations; the medium and large-scala
units were required to furnish the revised
price lists to the dealers by August 1, 1970.
It is estimated that, as a result, the prices of
broadly 40 to 45 per cent of the medicines
have been reduced, while those for another
40 to 45 per cent have remained unchanged.

Steel :  Although at present there is
no statutory control on steel prices, the
prices of the various steel products sold
by the main producers are fixed by the
Joint Plant Committee of the industry after
getting the approval of the Government.
There has been no increase in steel prices as
announced by the J. P. C. since the beginn-
ing of the current year. However, the Govern-
ment are aware that the open market prices
of various categories of steel products are
higher than the J.P.C. prices. Measures have
already been initiated by the Govern-
ment to tighten the distribution procedures,
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to expand production and to supplement the
indigenous availability through additional
imports.

I share the anxiety of the Hon. Members
on the increase in prices of certain essential
commodities. I would like to assurc the Hon.
House that the Government do not take a
complacent view of this matter. We propose
to keep under constant review the price
level of all commodities and especially those
which are subject to the control whether in-
formal or statutory. All efforts are being
made to make a continuous assessment of
the various aspects of the economic and
fiscal policies which have a bearing on the
price level,
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The prise risc will be arrested. A strict
watch will be kept.
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g UZ war FY Wrqr g a3 faw oweEr
1 owiar A5Y @) 99 Fugew ¥ &8 ofr
& IqrT AE agerr wan g wemy
Aga, & faw w6 ot ¥ gz AT §
fr sfeg o7 o NT ww s #@
fa¥ ga & @raeg § 93 T ST FT
®E?

W93 IARAS FeI5 H AT FE
gar gw, aTeafy amaw @ graA anfe
& fanfarsit & wg &3 &7 fraar sam
HATHT agAT ST FTO3EF 997 FA
g7 & wAar wgar g 5 Aaey § )9
o g g, Far T i frdd %0
FLEAT & d9AT ey A%l Fwmr g7
7 =54 fen 1€ faimst £ gfafa a8
A W AEdr S a7 F%fF s
ama fradl & o 997 9 37 %1 e
gt famar Mfge ot sodisr & feg
7 @ Sfm G awar g 7

SHRI Y.B. CHAVAN : Sir, 1 was very
much interested in hearing the observations
of the hon. Member which were quite...

SHRI RABI RAY (Puri) : It is revealing,

SHRI Y.B. CHAVAN : 1 know. It was
a privilege. The point is that I never made
a statement that the prices have not risen.
I did make a statement that there is an in-
crease in the whole price index as compared
to last year. What I said was about certain
essential commodities of which I have made
a mention. In respect of the foodgrains and
particularly Bajra and Jowar the wholesale
index was somewhat lower less than last
year. 1 have not made a statement that
there is no increase in the overall price level.
The price of certain essential commodities
have shown a tendency to rise. There is no
question of ignoring the realities. Hon. Member
mentioned certain increases, | have got the
same list. 1 have never denied that. The in-
crease in the case of rice is there. Increase in
the case of vegetables, edible oils and milk is
there. In raw cotton there is an increase. In
lubricants there is an increase. In fuel and
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power therc is an increase. 1 have also said that
in jute manufacture there is an increase. In
a large number of things there are increascs.
There is no question of denying that there
are increases. ([mterruptions) It is mot
necessary to have some Commissioner in
Delhi, Calcutta and Bombay. Tbe point is :
when we have to take care of the price level,
what do we have to do. This is the main
question the hon. Member has asked.

SHRI M. L. SONDHI (New Delhi) :
Give interim relief.

SHRI Y. B. CHAVAN : He also said
that the Government has no price policy.
But to say so would be trying to be blind to
what exactly is being done. Price policy does
not mean merely an isolated price policy.
Price policy of a country depends upon many
different policies affecting the general econo-
my. The price level in a country depends
upon the level of production in agriculture
as well as industry. It depends upon the
rate of investment in the country.

SHR1 JAGANNATH RAO JOSHI
(Bhopal) : [t depends upon the political
stability also.

SHRI Y.B. CHAVAN: It depends
upon the rate of export from the country. It
depends upon many other factors. The price
level is not something independent of these
important factors.(/nterruptions) When there
is a policy in respect of these important econo-
mic sector, it means that the Government
has a definite price policy. (Interruptions).

SHRI PILOO MODY (Godhra): It
is to keep the prices increasing all the time.

SHRI Y. B. CHAVAN : It cannot be said
that the prices go on increasing or
decreasing.

SHRI PILOO MODY : Stabilise it.

SHRI Y. B. CHAVAN : Our effort must
be to stabilise it. [ quite agree with it. Now
the hon. Member made a mention about the
price of soap. He said that the price of
soap increases whenever the price of either
tallow or indigenous oil increases. It is not
s0. He asked, whether we have any precise
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information. We have got that. We have
got the figures for November, 1966, January,
1967, and September 1967. We find that the
prices decreased by 70 paise per kg. in case
of claundry soap and by Rs. 1.10 per kg in
respect of toilet soap. In November, 1968,
however the prices had to be increased. My
point is this, whenever there was reason to
decrease prices by informal control, the
prices were decreased. When it was necessary
to increase prices they were also increased.

It is not true to say that the increase of
rise in the prices of raw material which is
essential is not taken into account. It is
always taken into account,

Another point was made whether Gov-
ernment has got any machinery to see whe-
ther the prices which are fixed are actually
prevailing or not. I don't think it is possible
for any administration to guarantee that sort
of machinery where at every level we will be
able to enforce control. 1 guite agree that
there are some unscrupulous people who are
taking advantage of thi; position.

For example, in the case of steel, my
hon. friend said yesterday in the House that
there is unconscionable profiteering which
has been going on. But I cannot guarantee
a total elimination of such tendencies at
all levels. What we can do is to create such
economic conditions whereby the level of
prices will be kept reasonably stable.

The hon. Member, Shri Vajpayee made
one point. 1 did not expect that statement
from him. He said that the price rise of
vanaspati was done for political reasons. It
is not s0. I repudiate it just now.

SHRIMATI TARKESHWARI SINHA
(Barh) : At the time of the presentation of
the Budget by the Prime Minister who was
then ho'ding the Finance portfolio also, we
on this side of the House, pointed out that
there have been persistent increase in prices
and since the presentation of the Budget also,
there have been increases and when this was
pointed out, the Prime Minister who was also
Finance Minister, assured the House and the
country that the prices will not be allowed to
be increased by the Government., [ would
like to give certain figures to show the price
increase on various items.
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In respect of steel, from Rs. 840 to Rs.
850, now the market price is Rs. 1350 to
Rs. 1400 per tonne and the hon. Minister
can go and see and check whether this is
correct or not. The Tatas’ and Indian Iron’s
selling price is Rs. 1,000. There is difference
of Rs. 350 or Rs. 400 in each case, in spite
of what the Committee said, which prescribed
the manner and form of control. I want to
know why there should be such difference in
the price offered by the recognised companies
and the price available in the market.

About groundnut, the price has fallen
from Rs. 550 to Rs. 500 per tonne. There
is a downgrading in respect of groundnut
price, whereas Government has gone on in-
creasing the price of Dalda. The price has
been changed 7 times, in these two months.
I do not want to level any charge, but this
kind of price increases gives one the feeling
that some sort of pressure is exercised in all
these matters. It simply does not appeal to
our commonsense how when the price of
groundnut goes down, the price of Dalda
should be increaesed.

13 hrs.

We have seen various rcports in the
papers that the rising price-line is due to the
credit policy and that these have got to be
examined, whether it is the credit policy or
whether it is the import substitution or the
deficit financing or any other factor which is
responsible for this price rise. This statement
does not indicate the concern of the Govern-
ment about how much deficit financing has
raised the price-line. Is it not a fact that
the production has gone down ? The hon.
Minister makes a mistake when he talks
about stability of prices. Stability of prices
is all right if the production is maintained.
You can allow the prices to increase if the
production increases simultaneously. That is
called stability of prices. What we are con-
cerned about is static price-line, that is, the
prices remaining at that level while produc-
tion goes down ; the result is that the prices
increase genuinely because of economic mal-
formation. I would like to know from the
hon. Minister how far the downgranding of
production, deficit financing and credit policy
have affected the price-line. As regards
credit policy, the hon. Minister himself had
pointed out in his meeting with the officers
of the bank that credit expansion had taken
place in a very haphazard manner. Credit
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expansion is all right if it really builds up
the small people, the small artisans and the
small producers and small manufacturers.
But the hon. Minister himself has stated that
credit expansion has taken place in a hapha-
zard way. We want to increase the produc-
tion. But it is a vicious circle that is going
on. On the one hand, increased production
has to take place, and on the other, the hon.
Minister says that there should be credit
squeeze. If there is mare credit squeeze, how
can production go up ? Then, takc the case
of this indiscriminate import-substitution.
Government believes in a paraphernalia of
creating an image. Behind the image, all kinds
of rot may exist, but the image has to be built
up and therefore, they are re-thinking about
the prices. That image has been built up in
order to show that there is a favourable
balance of payments. But the country knows
how you have been able to increase the
foreign exchange balances so much. I would
like to point out that the foreign exchange
balances have been increased at the cost of
the common man because of the loss in
production......

SHRI M. L. SONDHI : That is correct.

SHRIMATI TARKESHWARI SINHA :
I thank Shri M. L. Sondhi for prompting me
and for suggesting that I have used the cor-
rect phrase. It has been done at the cost of
the common man. That is why today import
licences are being sold at such high prices,
and all that high price has to be paid by the
person who purchases those import licences
but ultimately it has to come from the poc-
kets of the consumer, and the consumer
is paying for that.

The hon. Minister says nothing in his
statement about economic policy, about what
the trends are and how those trends are to
be corrected, and how credit policy, how
down-grading of production, deficit financing
and import-substitution have all affected the
price-line.

I would like to ask the hon. Minister
whether he is in a position to place before us
a kind of White Paper giving all the details,
indicating the cconomic factors which have
led to the price-rise and how that price-rise
is to be controlled, because this kind of price-
rise will create for him a political problem.
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In his speech, the hon. Minister may say that
the political problem is also an economic
problem. Can we take it then that a law and
order problem is also an economic problem ?
Today, the Central Government employees
are demanding interim relief. Why should he
not give them interim relief ? Interim relief
to the Central Government employees must
be paid, if this kind of price-rise takes place.
So, according to our plea, Government must
give interim relief to the Central Government
employees because they have themselves
admitted that there is price-rise.

I would like to know from the hon.
Minister what he has to say about the points
which I have raised. Let him please reply to
every point that I have raised.

SHRI Y. B. CHAVAN : The hon. Mem-
ber has raised many points which are important
enough, but I do not know whether they are
all relevant to the issue that has been raised
through the calling-attention-notice. I shall,
however, try to meet the points as far as
possible.

As I said earlier in my reply to Shri Atal
Bihari Vajpayee’s question, the price-level is
related to many other things, and unless we
try to take many steps in those different
sectors, we would not be able to do anything
to arrest the price-rise.

The hon. Member referred to credit
policy, and if I have understood her aright,
she said that credit facilities had been

SHRIMATI TARKESHWARI SINHA :
Squeezed.

SHRI Y. B. CHAVAN.. or that there is
some sort of squeeze in credit policy. My
information is, and I can give figures if
necessary, that there has been credit expan-
sion or money expansion. The only thing that
has been done as a measure of policy to
control the prices is that wherever some
speculative elements were working and taking
advantage of the credit not for genuine pro-
duction but for other purposes, certainly the
squeeze has been applied, and is being applied
and wil! be applied if necessary. I have no
doubt about it. But as far as genuine produc-
tion needs are concerned, there has been

further expansion of credit facilities. I think
1 am right about it when I say that it is Rs.
200 crores more, as compared to that in the
corresponding period last year.

As for deficit financing, I find from my
information here that as far as the govern-
mental part is concerned, the actual out-turn
of receipts and expenditure of the Central and
State Governments fcr 1969-70 reveals that it
is much smaller than what was anticipated
earlier. At the Centre, deficit financing is now
estimated at Rs. 58 crores as against the
earlier estimate of Rs. 290 crores. This change
in position is on account both of higher tax
collection and shortfalls in expenditure.

SHRI RANGA
is a continuing evil.

(Srikakulam) : This

SHRI Y. B. CHAVAN : It may lcad to
some other criticism which T am not trying
to meet, but the allegations made in regard
to this matter that the price rise is because of
a certain government policy is not tenable.
This is the only point I am making.

These were the major points she made.

SHRIMATI TARKESHWARI SINHA :
About interim relief ?

SHRI Y. B. CHAVAN : That is a matter
to be considered on its own merits.

SHRI M. L. SONDHI : He should give
it.

SHRIMATI TARKESHWARI SINHA :
As Finance Minister, he is concerned with it.

SHRI Y. B. CHAVAN : This was one of
the questions which I said were not related
to this particular question. This can be asked
on the relevant occasion when the concerned
Minister will reply.

THE MINISTER OF STEEL AND
HEAVY ENGINEERING (SHRI B.R,
BHAGAT) : May I say about steel to which
a reference was made ?

MR. SPEAKER : No. Why does he want
to get himself involved ?

SHRIS. KUNDU (Balasore) : I was
listening very quietly and very patiently to
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the hon. Minister while making his statement as
well as replying to questions. I must say
that his statement is disappointing, because it
never analyses the reasons for the price rise.
Every time you try to avoid this burning issue,
you will only create a mockery of everything.
You cannot control prices in this way. The
more you avoid this issue and fail to tackle
it, the more you will be compelled by forces,
by the alliance of the vested interests, mono-
polists, profiteers and traders to increase
prices once every two months. How long can
this.go on ? The price spiralling is going on
at such a rate that it is like a wild fire. One
day it will burn up everything, the system
itself. I warn Government. They will be held
responsible if they do not take courage
and initiative to check spiralling of prices. If
they do not do it today, there will be no time
to do it tomorrow.

Every six months this sort of statement
is made saying they are reviewing the situa-
tion. Ultimately, what is the result ? Take
vanaspati prices. During the current year, the
prices have so far been revised four times.
Under some statutory procedure, you are
compelled by the monopolists to raise
prices.

What about soap ? They know very well
that in the case of the manufacture of soap
by the small scale industry and cottage indus-
try, itis 15 per cent less than the price fixed by
the big monopolies. Still Government gives
these monopolies licence to import tallow to
the tune of crores in foreign exchange and
grants expansion. What is Government’s policy
in regard to the manufacture of consumer
goods ? What is the cost of the consumer
goods ? Have Government ever gone into
its price structure ?

In things like chocolate or even biscuits,
the profit is about 45 to 55 per cent. What are
Government doing about it ? Then again in
regard to hosiery and other things which af-
fect the life of the common man, what is
Government's policy on prices ? The
Government have no policy.

What do Government say about the pro-
blems which have been raised here ? During

AUGUST 5, 1970

Rise in Prices (C.A.) 252

the years 1939 to today, the real wage of the
workers has gone down by 47 per cent where-
as the per capita productivity of the worker
has gone up more than 60 per cent. This is
what the worker has given to the nation. And
what have Government given to the worker
in return ? Increase in direct taxes, increase
in prices. This is a burning problem and
Government cannot solve it by such state-
ments. During these four or five years the
per capita consumption of foodgrains has
gone down by 3.5 per cent, the per capita
consumption of edible oils and such other
things has gone down by 11 to 17 per cent,
while the per capita consumption of motor
cars has gone up by 27 per cent, of refrigera-
tors by 292 per cent and confectionery by 52
per cent. This is the world in which we are
living. There has been a 57 per cent rise in
prices because of inflation, printing notes in
your press.

The price index figure which you are
showing is 20 per cent below the actual level,
and the correctness of your figure has been
challenged by various people. You make a
sample survey and fix the index, and then
when you finally arrive at the figure you
again take the average. Both the calculations
are wrong by 10 per cent.

Government servants have been agitating
about this interim relief.

SHRI M. L. SONDHI : This is the most
important issue.

SHRI S. KUNDU : Recently 50,000
workers belonging to the All India Railway-
men’s Federation staged a demonstration.
Only two-rupee increase in dearness allowance
is given in every two years to the Government
employee. They have been demanding interim
relief, and the Government has only said
that the Pay Commission will decide it. But
the Pay Commission will take five or six years
to decide. The workers will not take it lying
down. If any thing happens Government will
be responsible because the Government
compelled the workers to precipitate action.
In a country where the feudalist and
capitalist ts have combined to ruin
the common man, it is only the toiling
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and poor masses who, through their organi-
sed action, can compel the Government to
take some staps in their favour. Otherwise, this
Government will go on increasing the price for
the monopolists four or five times in a year,

The point that Mr. Vajpayee raised iz
very relevant. What is your price policy ? It is
your policy that when the cost of manufacture
of penicillin is 30 paise and you sell it at Rs, 3
per unit in the public sector ? The FCI which
gets crores of rupees from the banks gives it
to millowners to procure rice. You have in-
creased interest on credit 10 per cent, but the
traders pass on this back to the consumers
or poor people. The poor peasants are robbed
and they have to part with their food-grains
at a cheap price at the time of production.
Minister to

So, I would like the hon,

answer my question,

SHRI Y. B. CHAVAN : The hon.
Member made a very impressive speech, but
1 did not get any question. Even then, I would
like to answer him because I had expected a
better treatment from him. We are not dis-
cussing some excitable question. The price
matter is certainly connected with the lives of
the people. One can get concerned, but when
we are considering some basic reasons for the
price level, I think it is necessary to apply
an analytical mind.

His main criticism was that there was no
analysis of the reasons for the price rise. On
the contrary, I have indicated, pointed out
and emphasized the reasons for the price
increase. I have tried to give some analysis
of it. Firstly, I have stated that particular
commodities which are wvery important for
industrial production like cotton kapas and
oilseeds like groundnut etc., are in short sup-
ply and therefore there is a rise in the prices.
The answer to that would be either to increase
the production in the next season or try to
compensate the short supply by importing
those particular items, which is being done,

The hon. Member asked why prices were
raised four times in a year in the case of
soap. I gave figures that during 1966-57 four
times they were decreased also. The only
point that I was making was that price rise
or price fall depznds upon the prices of the
raw materials like tallow or palm oil or other
oils,

The kon. Member tricd to make fun by
saying that there is decrcase in per capira
consumption of certain items and at the same
time a rise in the /er capita consumption
in the case of the refrigerators, motor cars
etc. I do not know what is wrong about it,
because we do want more and more people
to have them. They are also now becoming,
as a matter of fact, essential commodities of
life. How can we say that it is not so ?

SHRI S. KUNDU : Then, under the
Essential Commodities Act you fix the prices
for them.

SHRIY. B. CHAVAN : They have
become a necessity for the lower middie class
also. So, I do not agree with the hon.
Member on this point.

He has also repeated the point made by
Mr. Vajpayee and Mrs. Tarkeshwari Sinha
about interim relief to Government servants,
It is a very important point, but I do not
think that at this stage 1 can say any-
thing.

SHRI S. M. BANERIJEE : On a point of
order. That is exactly what I was saying and
you stopped me. Kindly allow me to develop
my point of order.

There were two Calling Attention notices.
One was about the interim relief arising out
of the rise in prices ; and another was this.
We thought that either both would be clubbed
together or you would admit both. Every
Member of this House has said that an
increase should be given to the Central
Government employees. Either the Minister
should make a statement on that now, or let
him make another statement. You should ask
him to do so. That is the point of order.

SHRI M. L. SONDHI : On a point of
clarification. He said the relevant Minister
would talk about the Pay Commission and
interim relief. Who is the relevant Minister ?

MR. SPEAKER : The relevant Minister
for this motion is Mr. Chavan. About the
other things, we will consider later on.

it wat o T (et ) candy
Heft HEET ¥ W T FY w@r § F s
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“social stability of the country is closely
linked with price stability™
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“The rise of more than 7 per cent in
the wholesale price index during the first five
months of this year has been attributed to
the nationaiisation of banks. The banks
are reported to have advanced money more
for consumption purposes rather than for
productive purposes.”
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SHRI Y. B. CHAVAN : The hon.
Member has certainly made some good
suggestions which can be considered. His
main point was that money expansion is
mainly responsible for the present situation
and he quoted our hon. colleague, a member
of the Planning Commission, Shri
Venkatraman, I have not got the precise
statement that he has made but if he has
said what he is quoted to have said, then I
beg to differ from Shri Venkatraman in this
matter. Because, money expansion s
certainly there. But there are one or two
more reasons for it. As I said, there is
growing economic  activity. When the
economic activity is expanding, naturally
there will be more money expansion. But
this time, after nationalisation, we tried to
approach and reach the neglected poorer
sectors of our society. Maturally, there
was bound to be some sort of money
expansion. This type of money expansion
because of expanding econmomic activity or
reaching the poorer sections is not dangerous.
What is dangerous is the exploitation of
money expansion for unproductive purposes
where there is more scope for speculation,
where it is used to control more factories
and more companies, Some sort of check
i3 necessary in such cases and that has
certainly to be looked into. It is for this
very purpose that the Reserve Bank has
started from the month of January this year
to apply a squeeze on credit of this type,
more rate of interest, more margin etc.
These steps have been taken. Therefore,
there is a complaint from certain sectors
about squeeze on credit, as we have just now
heard. As you are talking of money ex-

pansion, some people are talking about
squeeze on credit. This squeeze on credit
on such elements is absolutely necessary and
essential, as far as I am concerned.

The hon. Member asked me whether I
can give any guarantee. Nobody can give
any guarantee. Then the hon. Member
wants resignation from us. We are not
going to oblige him on that.

As I have said in my statement, it will
te our duty to see that the poorer sections
of the society are not put to any difficulty.
S0, as far as essential commodities are
concerned, we have to be very watchful to
see that the prices remain stable as reason-
ably as possible.

Then he asked about the effect of taxa-
tion and whether we are prepared to entrust
this matter 1o a commission. I do not think
any commission is necessary for this purpose,
This matter is constantly being reviewed by
the Finance Ministry every day.

SHRI KANWAR LAL GUPTA :
What about the ceiling on consumption ?

SHRI Y. B. CHAVAN : I began with
the statement that he has made some very

interesting suggestions. This was one of
them,
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SHRIY. B. CHAVAN : As far as the
middle-class people are concerned, what he

says is right. I agree that the impact of the
prize rise is normally felt at its most by the
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middle-class people because their income is
fixed and, therefore, certainly, they get the
worst part of it. I entirely agree there.

The hon. Member made the point about
the assurance of the Prime Minister that she
gave at the time of the Budget session. It
was a genuine assurance. Maturally, she had
in mind particularly the tax efforts that were
being undertaken in the course of the budget,
i.e,, whether they are going to have some
sort of an inflationary tendency or give a
further push to the price level. As I
mentioned the other day, when 1 was
replying to a question on the subject and I
gave certain statistics also, as far as the tax
proposals as such are concerned, they did
not have much impact on the price rise.

SHRI ATAL BIHARI VAJPAYEE :
The Prime Minister made a general state-
ment.

SHRI Y. B. CHAVAN: 1 did say
that, It did contain a general statement.
But one factor that she had in mind must
have been also this. I am only stating a
fact, as I understand it.

Then, the hon. Member, Shri Prakash
Vir Shastri, made a specific suggestion as to
whether we are going to have some sort of
a Price Control Board as other countries
have it. I am not condemning anything,
but the countries having Price Control
Boards are also suffering from the same
malady of inflation. Take U. K. or U. 5. A,
They are suffering more from inflation and
the price rise. Therefore, a Price Control
Board is not the solution to that. The real
solution to the problem lies in these five to
six sectors are to be carefully planned and
checked, that is, the agricultural production,
the procurement of foodgrains, the export
policy, the credit policy and the investment
policy. These are some of the things, if we
balance them well and go according to our
Plan, prices will take care of themselves.
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